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Job  opportunities for women in the 
country 

*407. KUMARI SUSHILA TIRIA: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether Government have taken any 
steps to create more job opportunities for 
women in the country; 

(b) if so what are the details thereof; and 

(c) what guidelines have been issued and 
financial assistance given to the State for 
creating job opportunities for women? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND CHILD 
DEVELOPMENT IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI MARGARET ALVA); (a)  Yes, 
Sir 

(b) A number of income-generating and 
job creating schemes under the Central 
Sector are being implemented by this 
Ministry through the Voluntary Organisa-
tions and the Women Development Cor-
porations. 
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(c) No separate guidelines have been 
issued to the State Governments as each of 
the schemes has inbuilt guidelines. 

KUMARI SUSHILA TIRIA: Sir, getting 
equal rights is an honour for the women of 
India. Part III of the Constitution provides 
equal opportunities in matters of public 
employment. I would like to know from the 
hon. Minister whether the Government is 
thinking of providing women 50 per cent of 
job opportunities in the various departments 
and hundred per cent in the Tele-
communication Department. 

SHRIMATI MARGARET ALVA: No 
such proposal is before th; Government at the 
moment 

KUMARI SUSHILA TIRIA; The mini-
mum wages vary from State to State for the 
same kind of jobs. The minimum wages also 
vary for men and women in various 
industries and tea gardens. I would like to 
know from the hon. Minister what steps the 
Government is taking to ensure that 
minimum wages are paid to women workers 
in the fields. What steps is the Government 
taking in this regard to ensure that equal 
wages are paid to women workers? 

SHRIMATI MARGARET ALVA; The 
Equal Remuneration Act was passed in 
Parliament and we are trying to monitor the 
implementation as far as possible, I would 
certainly like to add that the implementation 
is not as effective as it should have been. We 
still have cases and complaints that equal 
remuneration does not get paid to women 
workers in the filed, particularly when it 
comes to the unorganised sector. 

 

 
SHRIMATI MARGARET ALVA: Sir, 1  

did not get the question 
MR. CHAIRMAN; She wants to know 

what you are doing in Madhya Pradesh and 
how much you are tcserving for Scheduled 
Castes, Scheduled Tribes and minorities. 

SHRIMATI MARGARET ALVA: There are 
voluntary organisations and non-governmental 
organisations which are implementing many 
of these programmes for employment of 
women. Whether it is through the Women's 
Development Corporation or some other 
organisation, funds are being released. In 
some cases, the voluntary organisations put in 
10 per cent and the rest is provided by us. 
There are certain schemes where the State 
Government, through the Social Welfare 
Board of the State, funds 50 per cent and the 
Centre's Social Welfare Board, founded by us, 
funds 50 per cent depending on the scheme. 
The hon. Member especially asked about the 
minorities, Scheduled Castes and Scheduled 
Tribes. I would like to say that special 
programmes for them are funded and looked 
after by the Ministry of Welfare. In our 
Ministry, the programmes are for women in 
general and we cover them if they come under 
the programme. 
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SHRl MARGARET ALVA: We do not have a 
scheme only for divorced or widowed women. 
We have issued guidelines and the State 
Governments have been responding  well in 
providing relaxation    in upper  age  limit  for  
entry   into   Government     jobs     for divorced 
and  widowed women. 1 would like to say that 
we have a   number  of  programmes  under  
which we train women for self-employment and 
this is particularly done by the Women's 
Development Corporations    which we are 
funding jointly     with the  State  Governments. 
We are providing infra-structural facilities  for   
setting   up   training   centres and providing the 
training which will help them to go into the new 
avenues of employment  which are  being 
generated. We are  also  helping them  with  
programmes under  NORAD  and   various  
other  schemes. The details of these schemes 
have been circulated to the Members of Par-
liament. I will certainly be prepared to send to  
the hon. Member a set of    the programmes, 

DR. (SHRIMATI) SAROJINI MAHISHI; 
Not only equal wages are not given to women 
workers, but on the contrary, in the textile 
mills of Maharashtra, Tamil Nadu, etc. the 
number of women workers who are working 
there has been reduced. Has it come to the 
notice of the Government?   If so, what action 
are they taking? 

SHRIMATI MARGARET ALVA: Wo 
men do have the problem of retrench 
ment where new technologies and modern 
systems come into the organised sector as 
a whole,   

DR. (SHRIMATI) SAROJINI MAHI 
SHI; It is not a question of new techno 
logy,   

SHRIMATI     MARGARET   ALVA; I 
am saying that this is the problem that we are 
facing. I can give you an example. Recently 
hundreds of women in the tobacco industry 
were retrenched in Karnataka and in Andhra 
Pradesh beaause the operation in which the 
women were really involved in cleaning of the 
tobacco leaves was mechanised. There was hue 
and cry from women in both these States  aying    
that    women    have     been  thro- 

wn out without being provided alternative 
employment. We took it up with the State 
Governments. We have had an assurance that 
they will, jointly with us, launch a programme 
of training for alternative employment. There 
are problems. I am saying that this trend has 
been noticed and more and more women are 
being absorbed in certain new industries like 
electronics 

We are having training programmes for 
women so that they are able to get absorbed  
into new     industries and so that j they have     
new avenues of employment which are being 
generated. 

Teaching  of  ancient  Indian  sciences 

*408. SHRI AJIT P. K JOGI: Will the 
Minister of HUMAN RESOURCE DE-, 
VELOPMENT be pleased to state; 

(a) whether Government are considering 
a proposal to introduce the teaching of the 
Ancient Indian Sciences of Astrology, 
Palmistry, Numerology etc. in the educational 
institutions; 

(b) whether Government have any plans 
to encourage research on these subjects 
based on the works of ancient Indian experts; 
and 

(c) if so, what are the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS     OF        EDUCATION 
AND CULTURE    IN THE MINISTRY OF  
HUMAN     RESOURCE  DEVELOPMENT 
(SHRI L. P. SHAHl); (a)  and (b)  In the 
Sanskrit Universities and Vid-yapeethas  run  
by the  Rashtriya  Sanskrit Sansthan, courses 
relating to Ancient Indian literature and 
sciences are taught. The National Policy on 
Education 1986 also visualises   adequate   
support   for  research  in Indology. It als0 
suggests efforts to delve into India's ancient 
fund of knowledge and to  relate it to  
contemporary  reality. The Programme of 
Action  proposes the establishment  of  an  
international  Institute for Indology  and 
classical  Languages to take up programmes 
for this purpose. 


